[31 July, 2000] RAJYA SABHA

SHRI H.K. JAVARE GOWDA; Sir, today, it is a question of
Shri Ram JethmajanL (Interruptions).... Tomorrow, it will be a question
of other Members, interruptions)... That is why | humbly submit to you,
please allow the Member to give his explanation. (Interruptions)...
SHRI BRATIN SENGUPTA: .Sir, the House should know when he is
going to be allowed. (Interruptions)... @ifé §9g 98 gIcT 21 a8 |
I 72 © (FIYTT) STPI 981 FR I B....( FFEM).... The House should

know when he is going to be allowed, interruptions)... The Hosue
should know when he is going to be allowed. {Interruptions)

AT NG WH ST ST IR I TR SFIY 1Y 8 3 ART
Pl ABTS < 98 HET S ?......( FAIM).... &1 o Tb I9é HUR RIY T
MY, T $B FHET TL....( FAH).... ST RIS Fleiil MR AT T8 THIS ST
TTEd & dl Sdh! HidT Faf Tl {1 A7 %81 82....( FGHH).... TE AT g8! Terd
ECIENERC AT IR RS

THE VICE-CHAIRMAN (SHRI SURESH PACHOURI):
Calling Attention, Shri Bratin Sengupta.

CLARIFICATIONS IN RELATION TO THE CALLING ATTENTION TO
A MATTER OF URGENT PUBLIC IMPORTANCE - DEATH OF
PRECIOUS WILDLIFE IN VARIOUS PARTS OF THE COUNTRY
INCLUDING ZOOS AND WILDLIFE SANCTUARIES - contd.

SHRI BRATIN SENGUPTA (West Bengal): Hon. Vice-
Chairman, Sir, though | was agitated over the other issue, which fs
very important—I still feel he should have been given a chance—since
you have called mv name in relation to the Calling Attention regarding
the tragec place in various animal parks, particularly in Nandanka
would like to submit whatever | have to say on this.

When animal lovers, wildlife lovers and conservationists the
world over are concerned with the dwindling tiger population and the
dwindling population of rare species of animals aH over the world,
apart from the tragedies that have taken place in Gir, Morena, Kanha
and other places, the death of tigers has taken. place continuously for
a few days in Nandankanan. The entire country is overtaken by grief.
It is not a question of national consensus alone. The kind of tigers
that are in
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Nandankanan are of a rare variety. It has been a precious animal (or
animal (overs and wildlife lovers the world over. They are concerned
about them. We have an international commitment to keep these
white tigers, the Royal Bengal tigers, alive.

Sir, you had called the attention of the Minister the other day
and the Minister had come out with a detailed statement. All the
promises that he had made, all the best wishes and the cocern that he
had expressed and shared with us, on the floor of the House, were tall
talk. . He had promised, and | quote from the statement wiia... he had
made on the floor of the HouseiEcological security should get the
same priority, as national security. This is on record. But even after
that, the Minister could not take any action. Even day-before-
yesterday, the same tragedy has taken place in the Nandankanan zoo,
with the death of another Royal Bengal white tiger. The mana'gement
of the zoological park and the employees who were in connivance,
were not punished, and no action was taken against them. Under
these circumstances, in view of the international concern the issue has
raised, -and in view of Joss of prestige for our nation before the whole
international community, | have no other option but to demand the
resignation of the Minister because these incidents never took place in
one day. If you remember, from 23" June onwards, one after another,
these tigers have become a victim of the same disease,
trtpanosomiasis. Even the tranquin injections *- the Minister could not
answer it; even the zoological authorities couid not answer it -- which
were necessary to be injected to these animals were not made
available. A layman is not supposed to know why tranquin injections
were not made available. It is, of course, a rare kind of injection. But
the authorities in charge of the Nandankanan park were supposed to
know it. Which is why Shri Zutshi was here, although he was not a full-
time officer, which a zoological park like this deserves. But still, they
should have come to know it. Reports have come that because of the
cost factor tranqui injections were not made available, although tigers,
one after another, kept on dying because of the same disease
tripanosomisis, according to medical parlance. There is no answer.
Instead of tranquin. Bereih injection was given. Some of the doctors
have said - it has also come in the Press — that giving a Berelin
injection to a tiger which is suffering from such a disease is equivalent
to giving a disprin to a patient who is suffering from virai **»ver, That is
what has been done. But no action was taken. It did not happp> in one
day. | have repeatedly mentioned it. Neither the death of tho ( jonal
bird peacock, at Morena, nor the deaths of lions in the Gir forest, nor
the death of tigers took place
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in one day. ft was a continuous process. But no action was taken and
no preventive step was taken. Yes, Shri Zutshi was transferred and
certain action were taken in succession. But preventive steps which
could have avoided the subsequent tragedies were not taken. That is
why one after another, tragedies took place. Thirteen tigers have died
during these days. Similarly, in the Gir forest also, one after another, lions
have died. But no preventive steps were taken. They could not stop
these tragedies. Same is the case with peacocks. Neither the deaths of
lions, nor the death of peacocks, nor the death of tigers are new things.
These incidents are happening since 1996. This happened in 1996. This
happened in 1998. The statement of the Minister in reply to the Calling
Attention Motion and the statement of the Minister in reply to a question
in the House the other day are testimony to the fact that these incidents
are happening in all these years, due to the connivance of a certain
section of the employees because of which the whole nation is angry.
We have come to know that one of the employees was fired from that
particular garden because he used to steal 25 kg. of fish which was
meant for a crocodile. He used to sell it to a nearby hotel. That fired
employee, as a retaliation, came back and organised a cold-blooded
murder ot that crocodile. This is one of the most tragic incidents that has
taken place in any zoological park all over the country. This incident took
place last week. He did it in connivance with some people when the
farewell ceremony of the former Director-General of that particular park
was taking place. Neither the Minister nor the Management could
prevent it. It was a cold-blooded murder of a crocodile which has evoked
tremendous international reaction for quite valid reasons. In view of the
continuous tragedies which the Minister has failed to prevent, | have no
other option but to say that he should resign on mora! grounds. Of
course; the Minister has to do many things. But he could have visited
the Nandankanao park, which he did not do, but on moral ground for his
inaction, for his inability to take the Nandankanan people to task for such
incidents and for not being able to prevent the tragedies that have been
occurring ail these days even after all kinds of caution and warnings that
have been given by different wildlife and animal lovers. He has not
been able to rise up to the warnings of these animal lovers and he has
not been able to prevent the tragedies and, hence, on moral ground, the
Minister of Environment and Forests must tender his resignation.

S1. $AGH W (AER): A1 IUTEge Sil, T 39 & ATETa] arel
9 3 H Y& a7l Al AN @ 3T g fafiT gTei & wren & 81 @
21 39 WAl Bl ¢ BR, o PR AR G PR AM AEH A dbY IRBR dD
SCESERSICH]
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Ry 3 uga w15 21 Rt SiuaTRasar a2 o= I 91 - &1 98 94 81 ST
<& 21 O Ry o 19 9w fanra oAl & @R <7 A wRfar vd R 9w Sfia
JRIRVIAT § i a7 WO DI 31 | AT 5HY IR H Hia bl
YR IR 31T 39 Gad H Tl BT (A7 99 ! & 1 STH W1 H 9T o1 <18
&l 1 H el Are Ye g o R0RiHR § 918 dIvRh qroRT @i A AR 4R 8 AT
Hidel A Bl AT Y I8 v B & 979 TR 81 AT by 38 YS9 WRAR &
s w30 & F= | afy 9o § 9= W_fdd iR ufoefd a=r Sshat o1 /i
RIET TRT 8, 59 YR P Wax 3MY &= 311l I8} 21 ToTroi IS gy §18
BRI @Y 71 | e B AId 81 T5| AT S IRIRVAT & 41T A Xl DI TeRi
TR &l &1 f57 BT & TGS Bl 65 T ST Bl SR IS8 ARBR AR
I WRBR 7 TR F SHD! SRR F Jeh BT o1l 39 99 GaRi 4
AT BT & 5 T IRAR 37 goiw a7 Sfial & ufy fat dae=efia g2
T 37T 3T § Ueb JHTOT B

ey EIGY, YEHAR I AHT 31 dd 39 fA9g IR it 7af 81 <&l 7
BT T AT e iR a1 RO [ STUT, I8 A 311 dTell 97 &
AT <fepT § Rath g8 He1 aTed! § [ SR WReR 99 4 39 [T 4
fued & faU oo A 8! 8 1 $B BRAT 918 I8! 8 Al 57 qHM G-
JIRIRUT & oy S 8 W a9 eraerg a9 81 a1fs Wiy & S 31Tal-
A DI S I & DT IRBRT SYANT & forg 71 forar S d, S99 U= 31y
Peol 7 fhY I b SR 9=7 HHATRAT & FRT ST THH ATIRAI AT IRl ST Xl
g S IR G HaH IO Sfl Feb| A1 B 97 WIR0A] H Sl 0y Rifveasd &
e a8l FRYfP g3 © S0 g8l I8+ &) Agferdd &l Sy, dife d Ug]
fafrca®d At ®U F T8 I8 BXP I SNdl B @I BY Id| 39
JIRIRTGT H S Ald g & P AR HRUT FAM M W2 & $B AN I9H
fieadt uert @t 91 Fed €, $V AN Fud § 6 qarsat o & W S
JATALTH =AY TS| TRE-AXE DI a1 AT 31 V& &1 Py W d1d A el
3 uTs 21 gafery g ol ff 9T 81 9% IR ey e o anfgel afe g
ddy H P ATIRaATE! A1feT Bt § A1 IAdb forg WY e o < Sy afe
WRGR YL <2 H =T AT H EIRI-FOIR U STHI 31 GRIATT SR JRiga
JRIRVYT H TST G5 & SHD! GRET T H faerawd) Tl o1 are! & a1 394
Th 8! Bl & a1 3 ARIRVYT BT a4 B ¢ 3N fH<) AU IRUT Bl Wiei
EIENINEERERIEIRNEREIC]

SHRI P.N. SIVA (Tamil Nadu): Mr. Vfce-Chairman, Sir, at the
outset. | would like to appreciate the Minister, tor having admitted,
without any reservation, that the autnorfties in the Zoos were unable to
show the professional confidence that was expected of them. And |
would like to seek certain clarifications from the hon. Minister. There
are around 313 tigers in the Zoos in India, and out of that, 35 deaths
occur in a year which amounts to 12 per cent of the total population.
But as far as the wild animals are concerned, the death rae is just 5%.
What we could
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understand is, the animals that are under the custody of some people,
whether in the zoos or sanctuaries, are not being nurtured properly.
The Minister has mentioned in his statement that poor standards of
sanitation and hygiene, inadequate expertise in the field of health care
etc. have jointly contributed to the death of animals. All this signifies that
the animals in the zoos are living a life of slum-dwellers. The explanation
that the Minister has given helps us to know the situation. But, | think, it is
not the solution. For example, the suspected disease of
Tripanosomiasis, to which the 12 tigers have fallen a victim, is not a new
disease. As Shri Ramachandraiah quoted, from 1996 to 1998 and way
back in 1950, some 30 to 40% of wild ass had been wiped out because
of this disease. What steps did the zoo authorities take to save the
animals from this disease? | want to know one thing. Why don't they
vaccinate the animals to make them immune to such a disease that
wipes them out? The tiger is our National Animal. The peacock is our
National Bird. When these animals are not looked after in the way that -
they have to be, it leads to problems. The disease responsible for the
death of these tigers has been diagnosed as Tripanosomiasis. But, as
many other Members have mentioned here, a crocodile was beheaded
in the same zoo. When the boy who looks after the crocodiles, goes to
the farm at 5 0" clock, he finds the crocodile alive. After changing the
water and so on, he again goes at 6 o' clock to feed the crocodile. But
he finds it in a pool of blood, without its head. Within that one hour,
something had happened. What we infer from this is that the miscreants
are not from outside. | hope the Minister of Environment and Forests,
who is taking much care and interest in finding a solution to this
problem, will go ihto this matter and see what has to be done. The-day-
before-yesterday, Shri Swaraj Kaushal had given a proposal, or, he had
suggested, if the number of zoos could be reduced. | hope this
suggestion wilt be considered. But | would also suggest that instead of
reducing the number of zoos -- since the wild habitat is already becoming
less in number due to deforestation, due to drainage of water ponds, etc.
— why don't we employ the so many unemployed and qualified
veterinary doctors we have and instruct them to take care of the
animals? My dear friend, Mr. Bratin Sengupta, is a lover of sanimals. He
insists upon the Minister to resign. He is insisting upon the Environment
and Forests Minister to resign, while the subject of environment and
forests is in the Concurrent List. | would like to know from him whether the
Deputy Chief Minister of West Bengal who is in charge of Home Affairs,
will resign his post because there have been riots and so many lives have
been lost recently in West Bengal.
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SHRI BRATIN SENGUPTA: That is quite a different matter
(Interruptions)

SHRI P. N. SIVA: Will he resign, because the power vests with
the States? (Interruptions) The Home Minister is in charge of this
subject in the State Government and he should be responsible for
what has happened.. (Interruptions)

SHRI BRATIN SENGUPTA: ltis unnecessary... (Interruptions)

SHRI P. N. SIVA: ...as this Minister is responsible for what has
happened in Orissa (Interruptions)

SHRI BRATIN SENGUPTA: You are unnecessarily raking up
this issue.

SHRI B. P. SINGHAL (Uttar Pradesh): That is for the Chair to
decide.

SHRI P. N. SIVfA: What happened in Orissa at the
Nandankanan Zoo, which comes under the Concurrent List? The
Minister had not shirked away from his duty. He visited the place. He
went into every detail... He has not visited,.but he has come out with
the truth. So, his interest is being seen. | would like to seek a
clarification from the hon. Minister. The disciplinary action taken
against these officials who were not sincere in their duty, is not
enough. What further steps are being taken to save the wild animals
which are in our custody and see to it that no such things happen to
them in future? | would also like to know from the hon. Minister
whether he is going to retain the number of zoos as it is, and also to
increase the area of wild habitats which are being encroached by
poachers, by way of deforestation, by way of draining swamps, etc. |
request that all such things should be stopped. Sir, | once again
associate myself with the feelings of the hon. Members who have
spoken on this subject. As a lover of animals, and in order to save our
national animal and the national bird, the Minister should take
immediate action -- though it is in the Concurrent List - and extend
whatever possible help the Central Government can extend to the
State Governments to preserve our wild animals. | request him to see
tp it that such things do not recur in future.

SHRI SWARAJ KAUSHAL (Haryana): Mr. Vice-Chairman, Sir,
the statement of the Minister, | must say, reads like the climax of a
Greek tragedy. He has admitted everything right from, overcrowding to
inappropriate housing, poor standards of sanitation arid hygiene,
inadequate
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expertise in the field of healthcare. | think he has admitted everything.
I must compliment the hon. Minister that although he is a full-fledged
Cabinet Minister., tie has been very frank and very truthful in admitting
these facts. | would only supplement the statement by a few facts.
Although it is a very comprehensive statement, | hope the Ministry is
aware of the depleting tiger population in the country. The number of
tigers in'the year 1993 was 3,750; and the number of tigers in the year
1997, when the last census was held, came down to 3,435. In the
same way, the number of leopards In the vear 1993 was 6,826; .and in
1997, it went down to 5,738. The situation was so bad that the
Supreme Court, by a judicial order, had to direct the Ministry to do
something to save the tiger,

Sir, the Minister, in' his statement, says that tigers in Sariska
are dying on account of tuberculosis. | think it is not a complete
statement. The tigers in Sariska are dying for want of water also. You
have given Rs. 40 lakhs to the Gir Sanctuary; but | am sorry to say that
it is not enough. | hope, you will do something for the Sariska
Sanctuary as well.

Sir, 1 will now come to the number of zoos. As per page 3 of
the statement, there are 199 recognised zoos. May | know from the
hon. Minister as to how many unrecognised zoos are also functioning?
| think their number may be equal or may be larger. Out of these zoos,
136 are mini-zoos. If these are the conditions prevailing in the major
zoos, Mr. Minister, | would like to know from you as to when you are
going to improve the plight of these 136 mini-zoos. When are you
going to bring them to the normal standard of hygiene, healthcare and
so on? Can you ever improve them? When will you have the funds to
improve these zoos? How much time will you take to improve these 31
small zoos? Why must you have these small and mini zoos, or,, even
zoos at all? Why shoutd you have these 17 zoos? Why should you
even have these 199 zoos when you cannot look after the animals? |
think, on the basis of this document aione, Mr. Minister, you need to
abolish these zoos. You have forfeited your right to be the guardian of
these mute animals. | think this is a sufficient case when you must
release them back to nature. You she jld open a sanctuary and
release all these animals back to nature. In addition, Mr. Minister, i
have an unusual clarification to seek. | have o hesitation whatsoever. |
would like to confirm from you about a- thing. | hsard that the Prime
Minister is visiting America sometime in September, an”. he is
carrying with him an elephant and an ass. These are the symbols c
the two political parties there. | do not know who suggested this to the
Government-if this is correct. | am
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sure, it is.not Brajesh Mishra, ft could not be Brajesh Mishra. | believe,
you can try to find better presentations for developing friendship and
diplomacy. If you are taking these, Mr. Minister, then your Government
is going against the Directive Principles of State Policy, which
mandate you to look after the wildlife. In case this is done, | believe, it
will be a very bad gesture of friendship and diplomacy, and, | think,
you should not do this.

In totality, Mr. Minister, | must say that you have been very
frank, very honest, and very truthful, and | have no reason to doubt
your sincerity. iB.ut the minimum your Government should jdo, only on
the basis of this paper, is to abolish the zppg.

Thank you.

ft dom FemmETERT): ey Suwwegd wEIRY, R
ffSaTeRt o 7 fRIRT 2, 396 I H WRIST $I9Tel Sl 1 98d 8 dTdd ol by
3IR Tgd STPIRATI P 1 AU qTd TG b A @] 21 U SAFHRI § 94
Sire1 @med § b s RIfSareR] 4 <red o 41 a3 & 8, Sa! gl
RITET 81 781 & 3R I fRIfSarert & o g1 gore el 2 f 3.

ft Jg O T (SR U< 90): 37T SRIIRT H Uh Wek BT © fob §axy
P I H SH AR TV |

ft ot foreue: HEley, TiaH Sff TR U TR 91d &l UheH olse
1 7 & oifh I8 95 TR 919 § HBIed, FeRTS | § gah-al fafeareri &
IR H ST § ST8f IR TSI &1 W1 9¢ J8] & cifeb FRATSATER & Aoic &
U dfh Hes B HHI &, SAfAIY g8 W T $I THdal &l 1 8! Bl
eIy, H 73 AEIGY BT LI §9 910 B AR MHNT BT A8l § b Ud
TR ST H IRT BT AT, qTE d1 X1 HH BT 8T ® Sl b 3raey oy # e
&1 vy 2, TEN TR Hs FAfSAreR # <57 & 91 9¢ 81 § dfe gfh
3 FfSATeRT & 9o¥e & 9T goic Fe! &, U1 981 8, $9foV 9 Sy &l
TAES! DY T &1 B T WRT a1 I8 § 1 afs ey g7 fafsarest & e
T PR I, 377 [IY TIT Iolc T8l < ol al YBT3 AR TS B Bl
P T IRV 37T 3T THRT I MM {h A STt § h &3 Rilfh g7h!
MG T8l VB! & RIGR &= B A 3179 YA R Adhd & (& HH A HH <l d9d)
TSI & DT W1 fhar ST 3fR wxfard e § 6k -¢fR 271 Thr S9! Saay
B9 BT HieT a7 ST, 319+ AT 9™ &1 HidT &A1 SV 7RISy, S9!
GRIET WY A ST BT AR A1 a2yl

HEIG, ST WRTS BIeTe Sff = 1T foh AR <97 H 3,700 & 31 YT
¥R B gRI g H g™ & U, AUt SfiR §er <% 3l Bis © dl Rt
AIRIRAT 3 TSI & 31R a1t g 7 Fel ff T 7181 71 I8 g9 forg agd
T4 B 91d B oY fh 519 i MUl R 311 A1 S8 i+ gAT & oy i
EREEIRCEICATRIN
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ITH A TP 9T Y0rHR Y oft iR g8 Sd) SR YA IR W@ HI @M
URT Tl <ifehT g1 oIvTelt & & SR &A1 379+ qTell bl el 1 4 ARETo e
ferar, ST qaman &1 A1 3 aTet =1 # arei & A d g & aTt <9l B
TRE B R <9 & Rufa ff 81 et

T-T R SR IICURT AT MU A a8 S T2 1 Al Raifhy
BI$ 9re & T T A SEIR B I8 S AT 95 o1 & W CEIR B
=T g1 AIMRYI RIS Si D! YR SR 8Nl 9 IR #, 99 ITd!
TR 300 & AU &

Y TIRTST DIl BRI FdhT St BT 8l

s} o fRTHE 39 BRI | S oY 99 & SHdT G¥T 300 © 3R
S ST & AATGE Bel © of Tal (7 SAN U1 &1 S6H 9 3l IR 7)Y &1 98f
TR # 37FAR ST X& g1 H U STl €, raT il g, # fR ) 7 g1 st
TR fUsell TR & HigH § g B fheord 8 T51 09 & forg e TE o, 8
aril & freT ReT o, A1l 9 g8l f-orie A Bl b il @l @n gan?
I8+ HET {5 aIRer T2 gE1 981 &1 aTaTaRer g@ T A1 1 6 el P amas
U SRl 819 A1fRT g of & forgl #9 aelt o, #9 w3 weley, &l ot
AT AT {6 R BRI H T W CHR el ATl S9 I DI b5 WRDR o
FIHTIST FoIc Il AT TR Wl b Ty cifeb g8 qR1 &1 QRT aofe fRy-gof
Bl TRITI 9P 978 B9 a81 Wl og IRBR 3 3R R =<1 ARBR & Iradid
P 1 R T R F 4-5 THR HIGTT 77| =T & BRI 1 981 & {8 a7 B
I % & 397 R48 1 99 & forg Sv & SIRY g+t A1 17| Y AT Uged
A goic DI 8, I g9IC © 98 Wl 98 $¥ ol (AR A8 39 910 31 9931 38
BT 5 R ff WRféra a7 € S forg S go1e 2 fovan <11 <81 © i
TRHR B! TWE F TT 5T AIBR D IG I8 379 319 H 95 TS goIC B
Al 317 yger e R % goe gern SiMT A@nfeyl gl 914, T a)RE 9
FoIC BT GHUIN B X1 & I9 GHUdN Bl 1 I b 2 4 DI 7 Dl &P
BT HGH ISTAT ST A1

IO BT Uh 7ol fheaT B IUTRFHR & SIRIUT Sl <Al oAl
TE B S 9 1 WA B B gorg | gwifad 81 Y E I gard & forg
P75 WRPR 1 1T WER B U fIQ 1 b= 39 AR & AR U BT gwudnT
Bl 1, S U &1 WE! SRS T8l galll H 39 vy | uap! SIFaRI $Rb
AT YT E, 81 & STfHasd A 1 B S STHHRT g el & a8t aael w&
21 gaf & o AR 1 STHA TRIET STt &1 gie 4 of off 718 off a1 31 R-
2fdeie B & forg it tar 3 2 a8 1 Fat T fe) &t gar T8 I <&
21 51 BAR 9719 SHTEl 9§ &, BIET gai, Y0FHR all g8f il BN e 8 89N
SHTEl ®, H9 3rut ariRal & <1 ® 6 S U 31U ReT R & fofy i
2R 721 §1 o1 aRE 9 Wi 9¢ <21 7, I8 O 89R SRIaR| ¥ BY T
TG H SR BIhR 976 7R Y, AR
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T U, TId B TV oAb g 99 IR 59 SiTell # S8R &1, offed &I, il
%1, Yot &1 QT 81 37T 8, RieR 81 381 81 VAt Rrarrd #=mera # o g1 H
A HEIGY P €T BT AT A AR ITb] goT arg & fba
Rrerad Yok IR FHIET H 11 B 1R 37 U &1 e & forg it wiRee
TS &1 IR 41 By 91 & S9! fhas eRrR faw 17 o ave & e
faU 1Y, 9 9 | ud1 81 A1 A ? ife AT AW 8 b 6 U U W
BIORIR 81 81 #RT 31¥d 8 b ST Uied € d 984 81 AlfbiRedhes dud e
M € 3R I8 BRIT TS W1 &1 WeT I8 914l & 3R a8 it &b Fdha
ST & AT 9IferT @l fopareit Rreprarct € 59 a # § w30 A e 4 yo1 =g ?
Bl b I 399 gR H AU $B ST BRI § [ {1 qIf &1 Rreprad amrg
2 3R % RIeT® o1 SN HRATS g3 R fha RN & Raems varr fora
AT ? 981 IR B B dTel fha AN 310 DI Yhad AT FeGH I ©
Qo] & A 2 TR b S99 Bl " 7, 39 G99 § ft § BIdl SHar)
ST A8 § IB1 UR| THAIG BT JARIRYY & P8l & U | 98] b SR &
e i) 1 781 A1 & | I81 UR 37191 A TSI BT Hqd 4l e gt | § #4201
HeEIGd BT &7 {919 ®U 9§ e fid & 38T § & aigame # fora ersiei € 8iR
ITPHT AAT R} 2! 81 8T 22 U] B il Aldl & 3P Sd1d H A1 971 U7 el
Bl Y81 77 i a8f Jau 31 BRA™I off X2 € Wiel Wies & g8, gfeT
B b TBM ST 21 S R B & [hl DI STHBRI i =1 S b Rrred
2, yermafe e €, 7 € 98l G W 59d IR H SHGR] € Gahd & SiUaie
H TISTH &1 AAH BT AFTAT §, STD IR § R S 3JHT & I8 H 3MIeh] I
g1 981 W AR 99 3R IR &3 8, THP! IR [dd1e el I8 & 98 R TV
USRS AT AR AT BT WSdT I8 81 J 39 BE W2 & [ oI ST
TART & I & STel 89RT 81 9 3 Mfardt i Bl HSHT B il g% S 39
TR J Peall B T2 & 3R HE I8 & & I8 3P MfyBR # 72! I8, 3MIdh
fRI=IT H 21 BT 39 ORE | FHIIS G T & 1 U= I8 fhar <7 &7 &
31 2T § o U1 PR UITERT DT Hp geTd] [T ST R8T 81 A7 HA1 Heled
IR B GHT &1 A1 3P IR ¥ 91 {6 59 TRE & TSI HH-DHH 4 &,
ST BTeT &7 | Afhd & S 3199 dXId I B8R TS Bl IT 1IN BT RIhR
PN I B2 S YA BT Urad olldl 3 9T 11 31 I8 Al 9 B HaT By ?
W T F 57 TAISNS & RIclihs W o | Rrerad ams € 6 g9
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SHRI PRANAB MUKHERJEE (West Bengal): Sanjay is very
constructive today.

DR. L. M. SINGHVI (Rajasthan): Mr, Vigs-Chairman, Sir, first
of ail | may say that we are in your debt as is the hon. Member who
raised this issue an issue of the greatest importance. We speak in
anguish, we speak in sorrow, and we speak in grief. The failures are
many and it will not do merely to ask this Minister or that Minister to
resign. That is an easy way out. What this country requires is to ask
itself and to introspect on whether we have a framework of National
Policy, whether we are providing the necessary funds, whether we
have the appropriate professionalism or not, whether these zoos and
sanctuaries are not becoming a hazard for the lives of those whose
lives are meant to be protected and cared for. Mr. Vice-Chairman, Sir, |
think what happened in Nandankanan shows for sure that it is no
longer a garden of joy; it has become a garden of death disaster and
tragedy. Nandankanan as a name, — the name ought to be changed ~
carries a-special meaning. What has happened in Nandankanan can
only be described as the wages of neglect on the part of those to
whom the care of our precious wildlife, whether in the zoos or in the
sanctuaries, is entrusted. Mr. Vice-Chairman, Sir, it is important to
recognise that the first and foremost issue here is the issue of
accountability. The Minister has very kindly reassured us that the
Committee will go into it and we will then be able, to act on the
recommendations and the findings of the Committee. But | often
remember what Dr. Johnson said about Committees. He said,
committees consist of individuals who can do nothing individually and
decide collectively that nothing can be done. We are in a situation of
total inertia, total lack of priority. Perhaps, we are in a situation where
we are not even aware of a National Policy framework. No doubt, this
is .a subject of jurisdiction of the State.

No doubt, the question of peacocks in Madhya Pradesh, the
question of tigers in Nandankanan and the question of those animals
that have died in Rajasthan are all issues which, ultimately, become
the national issue. The subject is a State subject. But, it is a national
issue. That is why it is important for this Parliament to 'remind itself of
the policy framework, the need for people of commitment to play a part
in protecting our wildlife; maybe, one simple solution would be, to
make Smt. Maneka Gandhi, the Minister in charge of Wildlife; at least,
you would have the assurance of some one with a sense of
commitment being involved in it. But the fact of the matter, Mr. Vice-
Chairman, Sir, as you initiated the
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discussion, is, there is a lack of priority. Lack of finance becomes an
easy excuse. Lack of professionalism is also because of lack of
priority. | find that the reports, which have come so far. are not at all re-
assuring because the tendency to find excuses is something which is
inexcusable and, | think, Mr. Vice-Chairman, Sir, it is important that
Parliament must intervene not because it falls within our jurisdiction
directly but because it has become a national issue. It has become an
issue where a policy framework, on a national basis, is necessary.
There seems to be a breakdown of policy framework. There seems 'to
be a rampant insensitivity in a matter of this nature. There appears to
be only a situation where we become a House of post-mortems.
Animals have died, birds have died and we carry out a post-mortem.
That is not satisfactory. We are intended by our Constitution to frame
policies, to lay down policies and to ensure the implementation of
those policies. That is where, | think, the basic issue Is. The basic
issue, Mr. Vice-Chairman, Sir, is this. Are we prepared to provide a
policy framework and to make sure that it is implemented, beyond
politics and beyond partisanship but, with a view, to make sure that
wildlife is protected in the best traditions of India's own heritage? It
seems to me, to ask a Minister of the State Government concerned to
resign for this or that lapse on moral responsibility, is not the solution. |
do not think that is the solution to the problem. The solution to the
problem is to provide the necessary professional training, to provide
the necessary leadership at the Centre and in the States, and to
provide a sense of commitment. At least, that is the lesson we can
learn from these tragedies that have happened in Nandankanan and in
Rajasthan. Those tragedies may multiply in the years to come. That is
where, | think, our duty calls. Our duty is to proclaim to the people and
the Government that we are committed to protect environment. Sir,
Smt. Indira Gandhi, had introduced one of the provisions of national
fundamental duty. One of the fundamental duties is to protect our
environment. That is a part of the Constitution and this Government
has given an accolade to this. This Government also wants to cultivate
a sense of fundamental duties. We all want that there can be no rights
without duties. We are not performing our duties. It is not only for the
Government but also for the citizens to join in this crusade for the
preservation of wildlife rather than take the bounties of nature for
granted, which is what we are prone fo do. | wanted to add my humble
voice to the many points that have been raised here with a sense of
conviction and sincerity but, at the end of the day, if it is only in the
House and on the record of our proceedings, we have not done our
duty, and the Government
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have not done their duty. | also wish to pay a tribute to our
newspapers which have been able to appeal to our conscience on this
very important issue. Thank you

PROF. (SHRIMATI) BHARATt RAY (West Bengal): Mr. Vice-
Chairman, Sir, | was quite surprised to read the statement of the Hon.
Minister. The whole issue is not merely, what he says, an evidence of
empathy and concern for wildlife, but the issue is far more crucial. It is
a matter of life and death for humans as well. The entire issue is a part
of the issue of biodiversity. We humans have a lot of company on
earth — millions of species of animals, plants and other organisms.
We are interdependent. The awareness about biodiversity is growingly
globally. We have also become aware. But our awareness is confined
only to the IPR and patenting rights, especially for medicinal plants.
There is a little evidence of our concern regarding our animals. We
forget that when there will be no tigers, peacocks and crocodies on
the earth, there will be no humans as well because we are all
interdependent. That is why negligence of our forests, our zoos and
our sanctuaries is very dangerous for our future generations as well as
for us.

The Minister's statement reveals three points. First, we have
no pride in our animal life. Why do we chase them? In India, we have
about 95,000 known animal varieties; we should be proud of them. Are
we trying to preserve the natural advantage that nature has given us?
Instead of preserving them we are callous and we let them perish.
Secondly, as the hon. Minister himself had agreed, we have not
developed the requisite expertise to look after animals. My question is,
if we are not competent to' preserve them, why should we have them
at all? As Mr. Swaraj Kaushal pointed out, why do we have zoos? The
animals need to be preserved, both in situ and ex situ. In situ nature
preserves them. But we interfere with nature in the name of
development and also in the name of religion and kill lions.in the <3ir
forests and chitas in Ranthambore. Ex situ we bring them to zoos, to
circuses, to parks, deny them health care, give them contaminated
food and kill them. .Sir, during the last four years, ten per cent of our
total animais died in zoos only. Do we have any right, whatsoever, to
maintain zoos? The third point is that it reveals a lack of accountability
in ail spheres, which has resulted in the death of animals, and the
people responsible for it go scot free. The staff sells the food of the
animals, but nothing happens. Whenever a mishap occurs, we institute
a commission of  inquiry. Its report is kept in cold chambers and
the
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authorities are happy that their responsibility is over. We wait for the
next mishap and for the next commission of inquiry. | suggest that the
Government should seriously attempt, one, to evolve a sustainable
forestry practice; two, design programmes to highlight the value of
animal genetic resources for public education; third, fix accountability
for negligence and mete out strict punishment for those who are
responsible for it.

THE MINISTER OF ENVIRONMENT AND FORESTS (SHRI
T.R. BAALU): Mr. Vice-Chairman, Sir, in fact, | must thank you first
because you had started the discussion. About ten hon. Members
have deliberated on the recent episode and they have shown their
concern for wildlife, especially

tigers. Sir, there are various suspicions. In fact, they don't have the
exact feedback, or, the exact reasons of What went wrong in the
Nandankanan Zoo. That is why, my friends have raised their voice and
demanded that the Minister should resign. It is not a question of
Minister's resignation. Ministers come and go, but what is important is
that the problem should be corrected. If we have gone wrong, then,
we should correct it. It is for the Opposition to point out the
irregularities, and wherever there is an irregularity, it has to be
corrected by the Treasury Benches. Actually, we, the Ministers, are not
running the zoos. We are dependent on the State Government; and
the State Governments are dependent on the officers in charge of the
Z00s.

| would like to address the points one by one and if there is
anything left out, | can clarify it. First of all, my friends said, it is
because of food poisoning. Sir, it is not correct. Because beef, or, other
meat, is slaughtered in the slaughterhouse between 6 p.m. and
midnight. And the next day, it is brought to the zoo only after 10 a.m..
So, actually, the time-gap between the slaughtering for the meat and
the feeding of the animal will not be less than 10 to 12 hours. If the
particular parasite, Trypanosomia, is Jell in the meat, definitely there is
a chance of animals getting infected. But as per the scientists, this
trypanosom parasite does not live beyond eight hours. So, food
poisoning, or, infection through food, is ruled out

The second point was that wrong medicine was administered.
According to the Veterinary Scientists, so far we have got oniy two or
three medicines, like the Serenil and Triquine, to treat this
trypanosomiasis disease. They had administered Berenil; there is,
rtothihg wrong in administering that particular medicine. So, the point
that wKotig medicine was administered is ruled out.
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3.00 P.M.

The other day, while deliberating on this point, ! had said that
we don't have enough .curriculum or education as to how to treat the
wild animals. My friends should not confuse between the treatment of
wild animals and domestic animals. We have expertise in treating the
domestic animals because we are in touch with them and embrace
them everyday. But in the.case of wild animals, we don't approach, or,
go near those animals. Sir, here, | would like to read one sentence
from the book 'Trypanosome and'Trypanosomiasis of Indian Livestock’
released by the Indian Council of Agricultural Research. It has been
written by Dr. B.S. Gill, a prominent and eminent Parasitologist
working in the Indian Veterinary Research Institute, and a tdrmer dean
of Veterinary College of Punjab Agricultural University, Ludhiana.
Here, he says, “ Wild animals died of Trypanosomiasis soon after tne
capture." What it reveals is that, as and when you captured a wild
animal, the. disease Trypanosomiasis flares up.

This book is written by an eminent veterinarian. | would like to
inform the House that tigers are the most sensitive animals. So, they
should not be subjected to any kind of stress and strain. What
happened in the Nandankanan Zoo in Orissa was, those animals
faced a severe cyclone some seven or eight months back,. So, they
were subjected to some stress and strain. During the cyclone, the
compound walls and boundaries were broken. Those boundaries and
compound walls have not yet been repaired. There is a village,
namely, Daruenga which is at a short distance from the tiger cages.
The domestic animals there are also suffering from trypanosomiasis.
That area itself is prone to trypanosomiasis. The distance between the
tiger cages to the village is about 400 meters only. The domestic
animals used to come, there for grazing. The infection would have
occured because of vectors. The vectors may be flies or ticks. The
flies bite the domestic animals grazing around, thereby transmitting the
particular disease to the tigers. Gradually, these tigers become prone
to trypanosomiasis. These parasites do exist in the blood vessels of
the tigers. It is just like a latent existence. The trypanosomiasis
parasites do exist in the blood vessels, that is, in between the white
blood corpuscles and red blood corpuscles.

When they are subjected to some stress and strain, as the
three authors have quoted in their book, suddenly they lose their
resistance and trypanosomiasis occurs. Exponentially, the
trypanosome, tr.e parasite, increases.  That is why our friends who
were looking after the particular
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zoo, the veterinarians, could not , in spite of their action, manage that
quickly. This book has been released by the Animal Disease Research
Institute, which is in Orissa. The other authors are Dr. S.P. Tripathi,
Shri R.K. Vardhan and Dr. P.K. Mohopatra. In the introduction itself,
they say that the disease appeared occasionally, in an epidemic form,
which was not very responsive to treatment, due to its acuteness. It is
not yet clear as to which of the pre-disposive factors are involved in
such an outbreak. This book was written in 1995. The book says,
"Recently, several outbreaks of trypanosomiasis have occurred and
recorded in cattfe, donkeys and dogs in Orissa". Though the diagnosis
of the acute form of disease is not very difficult, as the parasites are
seen in the blood, the, treatment is not very successful, as the affected
animal dies soon. '...Since the parasites are scanty in the peripheral
blood in sub-acute and chronic form of the disease, it is difficult to
diagnose them. In this manuscript, an attempt has been made to
highlight the different aspects of trypanosomiasis, with the hope that it
would help the veterinarians in the field to handle the disease suitably.
Further, it says, 'Chronic form is a usual form of disease in the cattle
and buffaloes of Orissa, which act as the main host. This is no specific
clinical sign; but the performance of the affected animals goes down
gradually. Usually, the animals recover between four-and-a- half
months to twelve months, but many predisposing factors may turn the
disease into a sub-acute or acute form, causing mortality.” Here, |
should say that parasites exist in the blood vessels of the animals. In
1999, there were such incidents. Various parasites do exist. When a
particular tiger oF .any other animal is taken out of its cage for taking
blood samples or for any such test, even at that point of time, it is
subject to stress and strain, which has accounted for the increasing
number of trypanosomiasis cases. It is not a new disease. Because it
is an old disease, it may recur at any point of time.

Sir, the other thing that was said was regarding financing.
Many of my hon. friends have said that proper financing is not there
and that Central assistance is not forthcoming. They were telling all
these things. For the information of my friends, | would like to quote
the figures of Central assistance that is provided for the protection of
wildlife and Zoos. Sir, for the development of National Parks and
Sanctuaries, Rs. 12 crores was provided in 1999-2000; and this year,
i.e., for 2000-2001, the figure is R? 22 crores. Sir, for 'Project Tiger', a
sum of. Rs. 17 crores was provic?d last year, and this year. Rs. 23
crores is provided.. For 'Project Elephant', Rs. 6 crores was provided
last year, and this year, the figure is Rs. 8
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crores. Sir, last year, the budget for the' maintenance of Central Zoo
Authority was Rs. 12 crores, which has now been raised to Rs. 13
crores. Last year, the total investment was Rs. 47 crores, and this
year, H stands at Rs. 66 crores.

SHRI SANJAY NIRUPAM . Do you think it is enough?

. SHRI T.R.. BAALU : | do not say that it is enough.  But,
Sir, enough is enough. My hon. friend Shri Swaraj Kaushal has
recommended that when the Government is not able to maintain the
136 mini-zoos, it is better to abolish them. He asked : why can't we
abolish' them.  Yes; we can abolish them. But, tomorrow, your
Madam will find fault with you. Where wUi she take her children to
show animals? She can't go to the forests. It is not like
that...(Interruptions)... i am replying.

SHRI SWARAJ KAUSHAL : | leave it to your best judgment.
But if it is a problem of ... (Interruptions)...

SHRI T.R. BAALU : Your concern is that we have to maintain;
otherwise, we should leave ... (Interruptions)...

SHRI SWARAJ KAUSHAL : It is a problem of over-crowding.
You do not have sufficient resources. Why can't you leave them? It is
all that | am asking. If you could cite a better illustration from home. |
think it would be better.

SHRI T.R. BAALU : | fully agree wjth you. Actually, the zoo
authorities had gone one step forward. They wanted to breed more
animals. They were, perhaps, ambitious. But it was not correct. When
4hey are not able to manage the present population, they should not
go for more inbreeding. Inbreeding itself is a problem. Because of the
inbreeding, the causalities have gone up because it loses resistance.
Sir, | want to reply to the points raised by Mr. Kaushal
(Interruptions)....Out of 13 tigers, there were 8 white tigers that had
fallen prey to this because of inbreeding only.

Mr. Kaushal, here we are not just registering. The number of
zoos that ceased to operate is 42. The number of zoos not granted
recognition is g3. We are just not registering them. When they are not
having proper infrastructure facilities, we simply ignore them.

SHRI SWARAJ KAUSHAL. What will you do with the
animals?
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SHRI T. R. BAALU: | will tell you. Wherever overpopulation is
there, we will address the problem. The overpopulated animals will be
definitely distributed.

[THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA) IN THE CHAIR]

SHRI SWARAJ KAUSHAL: You say that you have dosed
many zoos. What have you done witrr the animals there? Have the
zoos been allowed to continue to keep the animals? Your registration
has been denied to them.

SHRI T. R. BAALU: For the time being, till such time as we
have a comprehensive decision on this issue, it will continue.. | have
already said in the Question Hour that proper action will be taken, a
comprehensive decision will be taken only after the committee that
has been set up for this purpose to go around 109 zoos, gives a
comprehensive report within three months.

SHRI SWARAJ KAUSHAL: What about the unrecognised
200s? Will they continue?

SHRI C. RAMACHANDRAIAH (Andhra Pradesh): All the
animals will become extinct. There is no law.

SHRI SWARAJ KAUSHAL: What are you doing about the
unrecognised zoos, Mr. Minister?

SHRI T. R. BAALU: They are recognised zoos only. We are not
allowing any unrecognised zoo.

SHRI SWARAJ KAUSHAL: | am asking about the
unrecognised
Z0O0S ..... {Interruptions} ....

SHRI T. R. BAALU: As far as the Government is concerned,
we have only recognised z00s.

SHRI SWARAJ KAUSHAL: What will you do with the
animals? You are not replying me.

SHRI RAMDAS AGARWAL (Rajasthan): He is asking what
you are going to do with those animals.

SHRI SANJAY NIRUPAM: The whole issue is being taken
lightly. .... (Interruptions) ....

SHRI T. R. BAALU: ltis not. | am not taking anything
lightly.
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SHRI SANJAY NIRUPAM: You are saying; "Enough is
enough." The fact is that the budget is not enough.
(Interruptions)....

SHRI SWARAJ KAUSHAL: Better apply your mind to the
problem.

SHRI T. R. BAALU: | have already applied my mind. That is
why on the very first day itself | announced a Committee. The
Committee went into it in detail. It has submitted a report. After that,
we have conducted a workshop in Chennai. Further, we are going to
take a proper decision. .. ..ilnterruptions)...

Sir, | have not concluded my reply.

JURHTEIE (37 HAIY qETSIfaAT): 319 98 s Let him conclude...
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SHRI T. R. BAALU: Some of my friends have said that the
tiger population is going down.
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SHRI T. R. BAALU: Sir, | am not yielding. ... (Interruptions).*..

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): He is
not yielding, please.

SHRI T. R. BAALU: Some of my friends have raised an alarm
about the depletion of the tiger population. The tiger population has
not depleted.

My friend from the TDP, Mr. Ramachandraia (Interruptions)...
SHRI BRATIN SENGUPTA: He has not answered my points.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): He is
not yielding. Why do ypu not allow him to continue? How do you
know that he is not going to reply to your queries? (Interruptions)
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SHRI T. R. BAALU: If they do like this, how can I reply to
them?

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): [f you
do not allow him to reply, how. can he reply?

s} or fA U T8 ShIRATE 1 &1 SITUET S8R &l |7 e e
¥ T 37U 3T H U 2 ... AILH)....
JUHHTEE (ST G ITS TS : 3179 413y

The floor is with the Minister. Let him reply. If he does not
clarify, we will see later. ... (interruptions/ .... Please sit
down. Letthe Minister reply.

SHRI BRATIN SENGUPTA: Let him quote the figures also

SHRI T. R. BAALU: 1 am going to quote the figures. |am
only referring to Ramchandraiah Garu. Is there, anything wrong in it?
How do you presume things?

SHRI BRATIN SENGUPTA: You said that the tiger population
is not declining.

SHRI T.R. BAALU: | have only mentioned Ramachandraiah.
He has raised some alarm as to the depletion in the tiger population,
guoting a report. Sir, one Political Committee of the United Nations
visited India and made some adverse comments. The adverse
comments were: We believe that the rate of decline in tiger population
is accelerating. (Interruptions) tt said that the actual tiger population in
India was much lower than the official figure of 6,000. They put the figure
between 2,000 and 3,000. The next thing \\ said was that the Mission
was not convinced that the Indian tiger population outside the
designated protected areas was property protected or valued. It called
upon international donors to stop funding the tiger conservation
agencies in India...

SHRI C. RAMACHANDRAIAH: This sentence is to be noted.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA)' What he
is saying is automatically being noted.

SHRI T.R. BAALU: ...until the Central and State Governments
demonstrate that such money would be spent effectively in total,
where they were needed. This is the report.
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Sir, we co-sponsored a resolution at a Conference held in
April, 2000 at Nairobi. Many multilateral countries supported the
motion. We explained the matter to them. The matter was extensively
discussed. Finally, the multilateral forum expunged all these remarks
from the internet and from other places. They have also urged the
multilateral and other donor agencies to donate or assist India freely.

Now, | come to the tiger population. We have got only 3,700
tigers in India, plus 313, minus that one which died last week. We
have got about four thousand tigers.

SHRI SWARAJ KAUSHAL: Your statistics are of 1993.

SHRI T.R. BAALU: No. they are of 1998.

SHRI SWARAJ KAUSHAL: What was the tiger population in
19907?

SHRI T.R. BAALU: | can only say about 1998. The 1990 figure
is not available at the moment. | wi get *rt and pass it on to the hon.
Member.

SHRI SWARAJ KAUSHAL: Mr. Minister, what was the tiger
population in 19977 Please go through the Rajya Sabha records.

SHRI T.R. BAALU: | have got the 1998 figure.

o} IoTg e oifch g RE a1 W 3 =Rl
SHRI T.R. BAALU: Sir, | am not yielding.

THE VICE-CHAIRMAN {SHRI SANTOSH BAGROOIA): If you
are not yielding, you continue with your reply.

SHRI T.R. BAALU: Sir, my friends wanted to know what steps
we have taken to deal with the poachers. The Government has taken
action by way of intensive patrolling of sensitive areas and arresting
the offenders; we have given awards to informers for collection of
information about the poachers and smugglers. We have been taking
help from the police in investigation of cases against offenders.
Moreover, regional coordination Committees in Kerala, Tamil Nadu
and Karnataka have been formed for joint action against inter-State
gangs of poachers. For the last one ‘/ear, in Karnataka, five elephants
were killed, 17 persons were arrested and one person was killed in the
encounter. In Tamil Nadu, three instances were noticed; 16 persons
were arrested. In West Bengal, two persons were arrested. As far as,
Karnataka, Orissa and West Bengal are concerned,
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poaching has been higher in 1998:99. The number of poaGhing cases in
Karnataka is 25, compared to 23 in previous year. As far as Orissa is
concerned, the number of poaohings was 13, compared to 7 in
previous year. As far as West Bengal is concerned, in 1997-98 it was 4
; in 1998-99 it was 13. Smuggling of ivory is the root -cause for the
heinous crime of killing of elephants. That is why extensive seizures have
been made. This year alone, we have made seizures in Mumbai, Chennai
and Delhi. Between 1997 and 2000, there were a lot of instances in
Orissa, Meghalaya, West Bengaf and Kerala. So, action is being taken
to curb the activities of poachers.

SHRI SANJAY NIRUPAM : What about Ranthambore,
Rajasthan? ..7nterruptions)... As far as poaching is concerned, how
many cases you have received in the case of Ranthambore and
.Kanha?

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): He does
not have the information right now,.".(Interruptions)... He is not yielding.

SHRI T.R. BAALU: | will pass on the information > the hon.
Member, .interruptions)..

IURATIE (31 WA FITSIfadn): M9 93y 7 IT Pl BR o

SR 5= 31 a1 8 SIgt @ a1e W o farfr

SHRI T.R. BAALU: The measures taken by the Government of
India to protect elephants are : We have established the "Project
Elephant". We are funding the "Project Elephant" From 1991 to 2000, we
have funded Rs.37.73 crores. As far as the physical achievements of
"Project Elephant" are concerned, 31 patrolling camps, 455 kms. of
petrolling track, 1,533 kms. of roads restoration, 11 watch towers, 395
wireless sets have been established; and 31 motor cycles , 25 cycles, 4
jeeps and 2 vans and 77 fire arms bave been provided. For mitigation
of human and elephant conflict 235 kms. of elephant-proof bench has
been established. Electric fencing of 880 kms. has been done. The
number of elephants captured is 43. The amount spent on elephant
drives is Rs.49.5 lakhs The e\'gmtis relief paid is Rs.202.2 lakhs. The
.expenditure on publicity awareness I) Rs.77.7 lakhs. For habitat
restoration, plantation, for food and cover in 3,636 hectares pasture,
forest development on 2,114 hectares.. and land acquisition of 151 Sg. km
was taken up. Other Centrally assisted" schemes are there. The
Government of India has also provided assistance to the State
Governments for protection of wild animals, mitigating human-wild
animal: conflict and for development works in the fringe villages,
under
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various schemes. My friend, Mr. Sanjay Nirupam, wanted to know
whether there were any cases of poaching in Ranthambore and
Kanha. In the last three years, there were no cases of poaching in
these areas. Before | conclude, | would request all the Members of the
Rajya Sabha and the Lok Sabha, whenever they go to their
constituencies.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGROOIA): You
can only request fbe Members here. You cannot request the Members
of the other House from here.

SHRI T.R. BAALU: Whenever Members visit their
constituencies or visit any place, if they come to know of any
deficiencies or shortcomings, kindly intimate me. | wiH definitely
attend to them. Whatever they may say, the report of such
deliberations submitted by the hon. Members will be given due
importance by the Ministry, and if any information is sought for on any
point which has been left out, | will pass on that information to the hon.
Members.

THE VICE-CHAIRMAN {SHRI SANTOSH BAGRODIA): We
have taken a lot of time on this subject, {interruptions)  Mr. Swaraj
Kaushal.

ST AT FARTST (IR Y<0) : STAHIEIE S, BIRTed Sfl A Ul o1
U qqTe] o QMY 37791

JUTIE (31 GAIY IRTSIfadn): Big a1 81, U8l B il G
FAZIT B of, SHP 1S 31T Y& SA[1TQT|

SR [T FARTST: SURTHIETE STl Gob [aTel H qo1 are gl

JuHTee (o ST aTSIfaan): 319 § b ITd! dier & oy
EISEIECIECIRI(

SR T RIS ISl §9 dlef & oy aifery fhr 31t qiferg|

JuqHTEIE (57 FAY IRTSIEA): 31<sT e #ff Bierdt &1 =i =el
SITQIT| §ThT T 1T, 37e AT St 3179 qiferg|

ST AT TERTST: SUGHTe Sff, AR {97 arel 81 #301 Sff 391 3R
GERSHE]

SugaTeer Sit, {9 I8 Ay o7 {6 el & W hRoN BT S od
Y HAT Sff ] Blex Bl o7 ST BTl IBi+ gfs 319 Sfarg # 76 T8
frarT, STy agd MIRAT 9 319! AR A H T8 U™ Yo drsddl g &b g4l
WRHR & HRIGIA H elTs 1998 H, T Tg o1 99 St 39 HATerd & HAl
o, Ig T a1 AT AT fb 5 & & oY U 37T § BISY G971 PR I8
PISR T ST Al I8 o d HROT
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T Soorg st F2AT Sft 71 foham © 9T & 7R & WY 9 BRON BT farRor
81 ST | 37757 &1 &) 81 MY, H S Argat w31 Sff 3 {6 39 I Biex Bl
ferator fopam mam a1 =21 foa T 3 o R &1 foham i a1 Rl 2 foha T 2

Uh T Sl S8 3R] 3R W Tdhx Jgi ®g (o1 fb & dreret o &
fRrerIa B fh § 3ruw gl Bl Bel o S 91" o™ & forg, ar § 537 oft
1 g1 =TE g o qeal 7ET &, 3 Uob gl &, cifdhT § 7ot gl bl yopfel
P AR R fIERUT HRAT NI, ST H SeTSdl gon e feam sareT uis
B, IO IR # d< 919 3|

St ATHERT STATeT: SUHHTEET Y, AT H1 ot 7 31} ==l ot

JUHTEE (31 WAy qrTSiiean): f$¥mer a1 ™ 81 141, 319 Had
T e HaTel gyl

il IFTETH IRETer: H U &1 |qaTe 81 Y@l $8i- el b ISIr
TIRR, 1999 H GuR ATSFA T AT 3R AP HRY GHI: 5G4 ST a1 H
3 96} 1 A9 g8, 915 | ST Pls dHRI T 718 MR IHP RV STD! Al
g3 ¥ I S =nedn § f ugg-ufdnl & ddy @ o iR fage B, e ag
ST IT BT FHST H WY 3 Hd © b 59 ARI WIpIqd MUSTal & IR o7
T3]~ Uferl T B UTe BR & & I H, I IR SP URIHel THTd b TS 3R
3P fory & MHrer=Y Ao T of Adhd 82 FT 89R d8f & g Siaex
ST AT 81 UR $9 S I S ATl BRI AT 59 91 BT UfYeer T8l HR
Fhl U P g1 T2, ST AR AT 711, TP RO SFaR] A7 U~
TlRrdl UR T AT T B Gehell & AT d B TR Bl g 1 GHR) & RHR &l
Ahd 8, STh G- & A H 84 fhd THR &1 Araenfai axa-t arfe
I fHell R o1 g &I FHRY T 12 F97 FAR STae} A1 faRre gah At
g1 D1 WY HeH F orqae 8, 3R € 41 by S Raoli BIs BRars dr B
JT 30! AR I 31fH T <7 BT H RIT JIRAT B © dTfh 3T 39 TR
B GRIGRT 7 81 s FAR T8T AT Ieh ATISTY 3T &< & 2

IqaHTEIE (A AT IRTSIfSAN) : Woid e Sil, hddl Y FaTd
UfST R SRR I8 914 ol =9e 15 Al (R 775 (SHH Yo 81 Sgil|

s} o e SUguTedeT eIy, Hal HEIed | Q1% -6 BE ol
o freel < aut 3 YUIeraR 3R a1 # ®Is Wity 21 gs 2 el i aut
H P9 A HH T4 IR H g7 STl H 77 § IR W TSR] © 6 e off qifem
HEGE]

T, § $9 IR BIs 9T 8! YV &l §, $9P! g1 dredi § &
319 UT Sil §7hIRAT 2, I8 Hel T8l &, H (] fa7 Anfed &= <, de+
HY ATHR TG I IR e b fIY S8 Sil Fawel adalls -IgifenT g,
gfdauie iR @I 3NfS 8, I8 IRT B UIR R & 771 (W4 8 6 U1 oo
ft 987 R 7121 81 Y81 21 Ol BRI e § J oIS ¥ f 91 sfdaus =61 €, 9
QAT Bl FE1 b Fhd AR $AfTT HA1 HBITT 59 919 Bl THRAT I of 3R
HATAT BF ST
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I 377 IET 7, 99 W fIeam 7 R, g I8 W ¥E &N, B T 31
P 91 S5 [aard 81T fb 39 Sirell § fagiver e & o R 9
AT 818 8, SHB! AT & {17 fA9IY aver =+ &) SRexd B

SHRI PRANAB MUKHERJEE: Sir, are we having another
discussion? | have no problem, but we have some serious Business.
You have given enough time, and ft you have allowed another round
of discussion, no problem. ...flrtterruotions}...

THE VICE-CHAIRMAN (SHRI SANTOSH BAGROCHA): No, |
don't think so. | have not allowed another round of discussion.
...interruptions)..

SHRI C. RAMACHANORAIAH: We know the Government has
serious business, but it is also a serious matter.

SHRI PRANAB MUKHERJEE: | am not against ahy individual.
...IInterruptions)... My point is, regarding this matter, in the morning, it
was decided to convert it into a Short Duration Discussion. We had no
problem. We could have converted it into a Short Duration Discussion,
but some rules, some practices, ought to be followed.

THE V1CE-CHAIRMAN(SHRI SANTOSH BAQROOIA):: Yes; it
is well taken. We wi try to conclude it immediately. Go ahead, Mr.
Ramachandraiah.

SHRI C. RAMACHANDRAIAH: Sir, originally, ifwas a State
subject. Because the State Governments were unable to protect the
wildlife, it was brought, through a Constitutional amendment, to the
Concurrent List. Now. the Central Government cannot say that it is the
State Government's responsibility, ft cannot shirk ite responsibility.
Otherwise, it should transfer it to the State List, and we will hold the
State Governments accountable for it. Having brought it to the
Concurrent List, now, so callously, the Government of India is taking
the decision! It cannot shirk its responsibility. Let it come with an
enactment which is more stringent, issue guidelines to the States, so
that the wildlife can be protected.

St IR TER (T USW): AHR SUAHTIE Heled, H S g8
w%ﬁsﬁ?aﬁwgﬁﬁ WW?@&T&T%@@W%WW%%
qScs leh bwhyc foke H § dI 9@ RTHER] Nif¥e w9 | B a9
HATSTY SOIT &1 AT 81?7 GART 3 TdaR 1997 DI dqcbleil o« WAl 5 G4l
AR BT 1 U folaT o7 fh ATses IAhIR arsd ®l it HoiRdex Ah
BRIT §1 <1 1Y, 5 G H GHIET B 15 & AT T8I 7 AR 3 I8 gor A1
b ITScs TS Jdex B WA HFex H B¢ B & IR § HAl oft &7 fIaR
2 a1 TE? #9178 0 geT o1 % Rea aEes aEw
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ARE 9IS S &, s sreget W gerAt off €, SH@! 956 &9 3 T8I g8 ©
? Qb 3R ST HEq YUl HeT AT, FTAb aR # |1 1 forci =a<h ®1 &, 98 I8 A1 P
9 &1 § B B dTel HHARAT & oIy gafed 97 &7 31919 8 S9&T SRl
IE & T SUPT TRIUTSTR i1 ARBR T8 ol Bl & FIT s ARBR
ST & wideft ' Vatifeer a8 o oy IR 82 #eiey, I st offs
S P M BT yTe IS T2 BIAT © 1 FHfTad ©u 4 S9¢ forg TR ®
| 1T fopaT ST @1’ ?

HEIGY , 99 W0 & golTol Bl EffeTd I8 §Y Ud e § I8
PRAT AT § b RIRSATert 4, RIS 4, e U H B R arel Sl
FHAR & STD] B4 37 B H 781 Tl 81 Sb Bd 9. b (7Y R S©
eIy I < 1 FaTeT fHA1 SITQI? BH W B Sl 9 A9 H 1 B arel
HYDBRT € BH A HH 3 a4 T d G981 BIH by I8 JMATAd (a1 S ? 59 IR
H AT IR AR B BT 8 7 3 A H 97 3179 DI DIs JaT [Feil 57

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA):
Mr. Sengupta; you have already spoken.

SHRI BRATIN SENGUPTA:  When wilt the Minister take
action for releasing 50 acres of land for Nandankanan?

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA)
Thank you, Mr. Minister.

SHRI T.R. BAALU' Sir . (Interruptions)...

SHRI SWARAJ KAUSAL. Sir, I have one
question. ...(Interruption).., It is just a one-line question.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): You
decided to concede in favour of your wife.

SHRI SWARAJ KAUSHAL. No. Sir.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA):  You
didn't!

SHRI S.S. AHLUWALIA (Bihar): Sir, there is no rule like
that. ":(Interruptions)...

THE VICE-CHAIRMAN : SHRI SANTOSH BAGRODIA): |
didn't give 'any ruling'.

SHRI S.S. AHLUWALIA: Everybody has got a right to
ask questions.
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THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): | didn't
give 'any ruling'. | only asked him, "Have you conceded in favour of your
wife?" | never said 'it is a ruling'. ...(interruptions)... Mr. Minister, will
you allow him to ask a question?

SHRI T.R. BAALU: Sir, Madam Swaraj has already asked. ...
(Interruptions)...

SHRI SWARAJ KAUSHAL: Sir, he is nobody to allow or disallow a
Member. You have to permit me, Sir.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): | have
already asked him to speak. So, he has "to yield now. That is why, |
said, "Will you allow him to ask a question?" Mr. Minister, will you please
yield for a minute now?

SHRI T.R. BAALU: No problem, Sir.

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA):
Okay. Go ahead, Mr. Kaushal.

SHRI SWARAJ KAUSHAL:  Thank you. Mr. Vice Chairman
We ..:". ',-- "I that the tiger population in the country was
depleting The hon, Minister disputes that. Now, | have a copy of the
answer given to Mr. K.K. Birla, in reply to his Unstarred Question
No.657, wherein the Minister concected that, the total population of
tigers in the year 1997 was .0;>. | have the copy with me. Sir, | have
got a copy of another answer given by the hon. Minister which says
that the population of tigers in 1993 was 3750. i believe 3750 tigers in
1993 as compared to 3435 tigers in 1997 means there is depletion of
tiger population. How does he reconcile this?  Secondly, | have
asked about the Prime Minister's visit to America. Is it a fact that the
Prime Minister is carrying an elephant and an ass to America as a
gesture of goodwill?

SHRI T.R. BAALU: Sir, Sushmaji wanted to know whether this
Government would come forward to set up a zoo cadre. She has made
this suggestion. Sir, the Government is contemplating downsizing the
Government. As it is, there is no such move. | am sorry | cannot help
her. Shri Ramdes Agarwal, wanted to know whether such disease
could be known in advance. It is also a suggestion. ! wilt instruct my
officers to find out a mechanism.. Shri Nirupam raised a point about F-
anihamboro. We wilt definitely look into it. Shri Swaraj Kaushal said
that there is depletion, There is no depletion. There is no need for any
panic. So far as birth rate
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is concerned, it is 19 per cent; whereas as the death rate is only 12
per cent. There is no need for any worry. (Interruptions).

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): This
subject is over. We will now take up the Short-Duration Discussion.

SHRI RAM JETHMALANI (Maharashtra): Sir, | had sought
permission to make a statement. Am | not entitled to this courtesy that
| should be told whether | have been granted permission or not? | have
been waiting since morning. It is a small, shott, four-page, innocuous
statement. Does it take so much time for somebody to decide whether
or not it should be allowed to be made? It is my inalienable right to
make a defence against certain accusations that have been made
against me. | am sorry that this elementary right and elementary rule of
fairness both are being violated. | only wish to record my very
respectful protest. At least, tell me about that so that | can go and do
something better,

THE VICE-CHAIRMAN (SHRI SANTOSH BAGRODIA): Mr.
Jethmalani, the point is your name is not there in the list. It is not on
the Agenda. | have not been advised by the Chairman on this issue.
Unless | hear something from the Chairman, because he approves the
Agenda, | cannot make any commitment.

SHRI RAM JETHMALANI: | want the House to know that | am
anxious to make a statement. | had made this request in the morning. |
have also indicated my personal problem that | am not here from
tomorrow. After this, at least, my colleagues who are in the House will
not blame me that | did not try to make a statement. People are being
compelled to resort to extra Parliamentary methods. That is all | can
say.

SHORT-DURATION DISCUSSION - DISINVESTMENT POLICY
OF GOVERNMENT -(contd.)

47 IFIETH AT (ITSRAM) : gYdTe SUGHTE Helad| J31 3MTeM 8 b
Ie f$H-gavcHT & R 3 WIS SYRIA AT GR1 81 S q1feh STg FAREHE P
1 31Tchl © ol H9 99 &1 i Fa1 o1 &1 fe-axedie {6 gaven gid-8ld &
Ps AP g ST 8 MR 37I-31 B T U8l Tab 3100 Sif &b UTd A §aY
AT Sfl & U [S-dveHE T favg <rell & 7 | H AHST g fob 37991 3R it
SISHAT! STl Ales T8l B al emae 3l W) f$q-SaReHe &T I 3 €
ST | SUTHTETE S, 1991 ¥ fe9- SaveHe @ 89 o1 I8 € 3R S 9HY oid
Aoty forg 7T 3R 3msT av 2000 # &9 9 Bl
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